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 [प्रध्यक्ष  महोदय]
 नहीं  है॥!  उस  को  पढ़ने  में  मुझ  से  गलती  हुई
 और  मैंने[समझा  कि  उस  का  कोई  लड़का  नहीं
 है।  उस  के  द्रौर  लड़के  होंगे,  उत  के  नाम  झ्ौर
 होंगे

 ही  स०  मो०  बनजों  (कानपुर)  :  चमन
 लाल  दूसरा  लड़का  है  :

 अध्यक्ष  महोदय
 नहीं  द  a  !

 :  यह  तो  मुझे  पता

 13,13  hrs.
 MOTION  ON  THE  PRESIDENTS

 ADDRESS—Contd,
 The  Prime  Minister  and  Minister  of

 Atomic  Energy  (Shrimati  Indira
 Gandhi):  Mr.  Speaker,  I  have  noted
 with  great  interest  the  points  made  in
 the  debate  on  the  President’s  Address,
 which  contains  an  analysis  of  the
 problems  and  tasks  confronting  our
 country  and  the  manner  in  which  the
 Government  proposes  to  tackle  them.

 Hon,  Member  Shri  Kachhavaiya,  I
 believe,  made  q  remark  that  notes
 were  not  being  kept  but  I  should  like
 to  inform  him  that  detailed  notes
 were  kept  and  even  the  note  of  this
 particular  remark  came  to  me.

 I  welcome  the  comments  and  the
 suggestions  and  even  the  criticisms
 made  by  them  because  these  help
 the  Government  to  evolve  concrete
 measures  to  face  problems,  to  tackle
 them  and  to  overcome  the  difficulties
 whieh  the  country  is  facing.  ह  this
 House  we  have  a  tradition  that  on
 the  question  of  welfare  and  prosperity
 af  the  people  of  our  country,  on  the
 guestion  of  the  integrity  and  security
 of  our  territory  we  all  work  in  a
 spirit  of  co-operation  regardless  of
 party  affiliations  I  should  like  to
 have  the  same  kind  of  spirit  of  co-
 operation  throughout  the  nation,  not
 only  among  our  politician  but  even
 with  other  people  such  as  the  sacien-
 tists,  educationalista,  industrialists,

 i,  966  Address  (Motion)  3054

 workers  and  peasants.  We  who  are
 Politicians  give  guidance;  we  settle
 the  objectives  and  the  targets  in  the
 country...  (Interruptions),

 .  राससेवक  यादव  (बाराबंकी)
 प्रगर  प्रधान  मंत्री  मातृ  भाषा  में  बोलें,  तो  कोई
 दिक्कत  महसूस  नहीं  होगी  t

 कली  बागड़ो  (हिसार)  :  प्रधान  मंत्री
 मातृ  भाषा  में  बोलें  ।  प्रंग्रेजी  उन  को  नहीं  भाती
 है  भ्रौर  वह  बोल  नहीं  पा  रही  हैं।
 (Interruptions).

 Shrimati  Indira  Gandhi:  We  must
 rely  on  expert  and  specialist  advice
 how  to  carry  through  these  measures.

 Many  hon,  Members  have  referred
 to  the  lack  of  progress  in  many  fields.
 This  I  admit.  I  entirely  agree  that
 our  pace  had  not  been  adequate  to
 our  needs.  But  I  must  submit  that
 this  is  not  because  our  objectives  are
 wrong  or  unattainable  but  because
 we  have  failed  to  instil  into  our
 society  the  requisite  degree  of  effi~
 ciency  without  which  sufficient  pro-
 gress  is  not  possible.  If  we  look  at
 the  other  countries,  whether  they  be
 capitdlist  countries  or  socialist  coun-
 tries,  we  will  find  that  those  who
 have  achieved  notable  progress  are
 those  which  have  laid  the  greatest
 stress  on  efficiency.  Those  countries
 have  been  able  to  harmonise  science
 and  technology  in  the  greatest
 measure  and  in  particular  to  use  in
 the  fullest  measure  the  young  talent
 of  the  country  of  the  yourig  minds
 which  are  teeming  with  ideas.  While
 I  shall  need  the  guidance  and  help
 from  those  who  have  the  experience
 of  long  years  of  public  work,  I  should
 like  to  invite  the  co-operation  of  our
 young  men  and  women  in  shaping  the
 future  of  our  country  which  they  will
 inherit.

 We  are  yet  a  long  way  from  giving
 the  sort  of  educational  opportunities
 that  our  people  should  have.  But  we
 are  proud  that  amongst  those  who
 have  had  the  opportunity  of  being



 3055  President's

 educated,  there  are  a  fair  number
 who  have  achieved  results  in  one
 sphere  or  another.  This  talent  must
 not  be  allowed  to  go  to  waste....
 (Interruption).  Efficiency,  therefore,
 must  be  the  watchword  in  every
 sphere  of  activity,  more  especially  in
 public  administration.  Our  patterns
 of  administration  were  drawn  or
 designed  at  a  time  when  the  govern-
 ment’s  main  business  was  to  keep  law
 and  order,  They  are  not  adequate  for
 the  challenges  which  we  face  today.
 What  we  need,  therefore,  is  a  revolu-
 tion  in.  the  administrative  system
 without  which  no  enduring  change  can
 be  brought  about  in  any  field.

 I  should  like  to  say  that  there  has
 been  a  department  of  administrative
 reforms  which  will  shortly  complete
 two  years  of  its  existence.  In  this
 period,  it  has  initiated  a  number  of
 studies  on  administrative  problems.
 Some  have  been  completed  and  the
 recommendations  evolved  are  in  the
 process  of  being  implemented.  The
 effect  of  the  implementation  is  begin-
 ning  to  be  felt.  Since  this  work  in-
 volves  painstaking  study,  the  results
 invariably  come  in  slowly.  Although
 there  has  been  talk  of  need  for  reform
 in  administration  for  a  long  time,  this
 is  probably  the  first  time  that  the
 problem  has  been  tackleg  in  a  syste-
 matic  and  solid  manner.  The  work  is
 perhaps  not  spectacular  and  {ft  covers
 a  relatively  small  area,  but  if  the
 approach  adopted  is  developed  and  #x-
 tended,  we  feel  that  considerable
 improvements  can  come  about.

 Many  hon,  Members  have  referred
 fo  the  problefns  of  corruption.  No
 doubt.  there  are  corrupt  individuals,
 but  to  say  that  the  entire  administra-
 tion  is  corrupt  or  that  people  holding
 high  office  Jack  integrity;  is  a  gross
 exageeration,  While  I  would  like  to
 assure  the  House  that  every  case  of
 corruption  must  he  dea‘:  with  firmly.
 let  us  not  debage  ourse’ves  by  mutual
 denigration  and  chavicter  assassina-
 tion.  (Interruption).

 My.  Speaker;  Order,  order.
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 Shrimati  Indira  Gandhi:  While
 administrative  reforms  are  being  con=
 sidered,  it  is  essential  for  us  who  are
 Privileged  to  hold  public  posts  and
 Positions  of  responsibility  in  public
 life,  to  maintain  the  highest  standards
 of  rectitude.  Mention  was  made  of
 there  two  points  by  Shri  Ansar
 Harvani  and  others,  ang  of  course,
 about  corruption  and  standards  by
 Acharya  Kripalani,  Shri  Manoharan
 and  many  others,

 There  is  one  other  point  about  cor-
 ruption:”  that  ig  the  machinery  of
 Government  functions  smoothly  and
 efficiently,  then,  any  act  of  corruption
 automatically  comeg  to  the  surface  and
 is  open  to  public  gaze.  On  the  other
 hand,  if  the  machinery  is  inefficient,
 then,  not  only  does  it  allow  for  cor-
 ruption  ang  delays,  but  an  image  is
 created  whereby  it  is  felt  that  the
 reason  for  the  delays  must  be  corrup-
 tion;  that  becomes  the  only  plausible
 explanation  for  it.  (Interruption).

 Sbrt  Hari  Vishnu  Kamath  (Hos-
 hangabad):  Read  the  Santhanam
 Committee  Report:  your  own  Commit-
 tee,

 An  bon,  Member:  Party  interest  is
 there.

 Shrimati  Indira  Gandhi:  A  great
 deal  of  concern  was  expressed  by
 many  Members  regarding  the  econo-
 mic  situation.  In  presenting  the  bud-
 get  yesterday,  the  Finance  Minister
 has  already  referred  to  the  difficulties
 which  2  are  facing  at  present  in  the
 economic  sphere,  {  would  like  to  em+
 phasise  that  many  of  these  difficulties
 are  duc  to  the  fact  that  we  in  Indla
 are  trying  to  develop  at  a  more  rapid
 pac.  ts  achieve  within  a  decade  or  so
 what  many  countries  have  achieved
 over  a  longer  period.  This  is  not  mare
 idealism  as  has  been  mentioned  by
 Many  people,  but  is  a  necessity  for  a
 country  placed  as  India  is.  (Interrup-
 tion).  It  may  be  easy,  but  a  confes-
 sion  of  defeat,  to  slow  down  our  deve-
 lopment,  and  I  am  sure  that  neither
 the  House  nor  the  country  would  wish
 this  to  happen.
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 (Shrimati  Indira  Gandhi]
 Hon,  Members  will  have  seen  the

 evidence  og  our  determination  to  de-
 fend  the  integrity.  of  the  country  and
 of  our  territory  in  the  budget  provi-
 sion  on  defence  account.  To  my  mind,
 it  is  a  tragedy  that  the  country,  as
 poor  as  India,  should  have  to  divert
 any  of  its  resources  from  development,
 Fortunately,  within  the  Defence  Bud-
 get  is  included  developmental  expen-
 diture  on  industrial  units,  on  hospitals,
 and  roads  and  houses  and  many  other
 items  which  are  not  in  the  same  class
 as  military  hardware,

 We  are  anxious  to  see  that  the  prices
 of  essential  commodities  remain  stable
 and  that  the  upward  spiral  is  halted.
 Since  the  main  instrument  for  stabilis-
 ing  prices  is  higher  production,  prices
 should  also  provide  an  adequate  incen-
 tive  to  the  producer  to  maximise  his
 production.  Hence  the  necessity  to  fix
 in  advance  reasonable  prices  for  the
 main  agricultural  products.

 When  there  is  scarcity  of  essential
 e@ommodities,  efforts  must  be  made  to
 stop  profiteering  by  raising  prices.
 There  may  be  no  escape  from  control
 of  prices  of  foodgrains  and  certain
 other  items.  Other  controls  are  also
 sometimes  necessary.  The  most  im-
 portant  control  which  Government  is
 exercising  today  is  over  the  price  and
 distribution  of  foodgrains.  In  the  de-

 ‘fleit  States,  the  complaints  made  by
 some  hon.  members  about  high  prices
 apply  only  to  the  very  small  propor-
 tion  of  foodgraings  which  is  sold  in  the
 open  market,

 It  has  been  suggested  here  in  this
 House  ang  elsewhere  that  the  zonal
 restrictions  shoul@  be  eliminated.
 There  can  be  no  doubt  that  on  a
 national  problem,  there  should  be  a
 Nnatjonal  point  of  view.  However,  I
 would  like  to  place  before  hon.  mem-
 bers  that  a  practical  question  arises  in
 this  regard  which  is:  Will  the  elim!-
 nation  of  the  zonal  system  not  render
 the  task  of  procurement  more  diffi-
 cult?  Another  point  is,  any  review  of
 the  arrangement  has  to  take  full
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 account  of  the  difficulty  and  the  possi-
 ble  dangers  to  the  availability  of  sup-
 plies  under  conditions  of  scarcity.  If
 it  is  found  desirable  after  a  review  to
 adopt  another  system,  it  may  be  neces-
 sary  to  adjust  the  timing  of  this  modi-
 fication,  so  that  the  difficulties  and
 inconveniences  to  the  public  ang  to
 all  concerned  are  mjnimised,

 Tam  glad  to  say  that  because  of  the
 Tecent  rains,  the  prospect  of  wheat-
 supply  seems  to  have  improved  some-
 what.  But  rice  continues  to  be  scarce
 and  I  am  afraid  will  remain  so.  This
 is  not  because  we  do  not  want  to  get
 rice,  but  rice  is  today  a  scarce  commo-
 dity  in  the  world  market.  I  should
 like  to  take  this  opportunity  to  appeal
 to  the  House  and  specially  to  the  hon.
 members  who  belong  to  Kerala  and
 Bengal,  to  try  and  understand  the
 situation  and  to  explain  the  difficulties
 to  the  people  in  making  rice  available;
 to  encourage  the  increased  consump-
 tion  of  whatever  other  foodgrains  may
 be  available  and  to  accept  the  principle
 of  common-sharing  and  equality  of
 sacrifice,  The  surplus  States  must
 part  not  only  with  what  they  can
 easily  spare,  but  even  over  and  above
 that,  even  if  it  hurts  the  consumers
 there.

 Another  thing  we  want  to  do  js  to
 try  to  make  the  rice-eating  States
 increase  the  production  there  in  the
 States  themselves.  Steps  have  been
 taken,  as  I  think  the  Food  Minister
 said  the  other  day,  to  begin  relief  mea-
 sures  in  the  scarcity  areas  and  to  pro-
 vide  employment  to  those  who  need  it.
 The  monthly  allocations  of  grains  have
 already  been  stepped  up  and  the  scale
 of  public  distribution  has  been  increas-
 ed.  Fair-price  shops  have  been  opened
 in  the  vicinity  of  all  these  relief  works.
 The  States  have  also  been  asked  to
 take  measures  to  meet  the  likely  short-
 age  of  water  in  the  coming  summer
 months.

 We  must  do  everything  possible  to
 attain  self-sufficiency  in  foodgrains
 within  the  shortest  possible  time.  This,
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 I  realise,  depends  not  only  on  the  ful-
 lest  utilisation  of  traditional  resour-
 ces,  but  also  on  the  application  of
 modern  methods  of  agriculture.  Fer-
 tilisers  are  the  most  important  ingre-
 dients  in  this  strategy.  Some  concern
 has  been  voiced  about  the  terms  on
 which  foreign  capital  participation  is
 permitted  in  setting  up  fertiliser
 plants,  While  we  must  do  whatever
 We  can  to  secure  the  best  possible
 terms,  I  think  we  must  realise  and
 recognise  that  it  is  better  to  buy  ferti-
 lisers  from  factories  in  India  using
 Indian  labour,  Indian  raw  material
 and  a  good  proportion  of  Indian  capi-
 tal,  rather  than  to  buy  it  from  abroad.
 We  must  make  every  effort  for  the
 fullest  use  of  our  own  resources  in
 capital,  in  manageria!  skills,  in  techno-
 logical  talents,  in  indigenous  material
 and  machinery,  We  must,  at  the  same
 time,  make  every  effort  to  increase
 our  experts  and  to  increase  our  earn-
 ings  in  foreign  exchange.

 The  Government  is  laying  the  great-
 est  stress  on  the  programme  of  family
 planning  because  we  realise  that  if
 60  to  70  million  additional  people  are
 added  at  the  end  of  every  Plan  period
 we  cannot  hope  to  raise  the  per
 capita  income  or  to  improve  standards
 of  living  satisfactorily.  It  is  only  if
 we  make  a  determined  drive  in  all
 these  directions  that  we  can  accele-
 rate  the  progress  of  the  country.

 A  word  about  foreign  aid.  We  are
 taking  foreign  aid  and,  we  believe,  we
 will  have  to  take  it,  perhaps,  for  some
 time,  But  aid  is  not  charity.  We  will
 take  it  only  if  we  can  do  so  keeping
 in  view  our  self-respect  and  our  prin-
 ciples.  Otherwise  (Interruption)

 Mr,  Speaker:  Order,  order.

 श्री  बागड़ी  :  प्रमरीका  से.  द

 प्रध्यक्ष  महोदय  :  यह  वार्मेंटरी  चलती
 ही  जाएगी  या  कुछ  सुनना  भी  है  ?  दूसरों  को
 तो  घुनने  वीजिये  ।
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 Shrimati  Indira  Gandhi:  We  take
 aid  in  a  spirit  of  co-operation,  and  I
 am  sure  hon.  Members  are  aware  that
 we  ourselves  are  giving  aid  to  many
 countries  and  we  shall  continue  to
 give  aid  to  those  who  stand  in  need.
 Perhaps  there  is  some  misunderstand-
 ing  because  of  the  word  “aid”.  It  is
 a  misleading  word,  because  a  large
 part  of  this  is  by  way  of  loan  which
 we  repay  and  we  have  been  repaying.

 “Besides,  the  real  objective  of  taking
 foreign  ald  is  for  the  ultimate  elimi-
 nation  of  such  aid,  It  is  only  to  help
 us  to  stand  on  our  own  feet.

 The  aid  we  get  certainly  fills  the
 gap  which  it  is  necessary  to  fill,  but
 I  think  the  House  knows  that  includ-
 ing  PL-480  the  aid  we  get  is  only  a
 quarter  of  the  total  effort  which
 we  make.  The  bigger  share  is  our
 own  and  we  are  moving  towards  self-
 sufficiency  and  import  substitution.

 I  have  previously  expressed  my  ap-
 preciation  of  the  many  countries  for
 helping  us  to  tide  over  our  difficulties.
 But  may  J,  at  the  same  time,  express
 my  deep  distress  at  the  exaggerated
 picture  of  starving  India  which  is
 being  projected  in  the  world,  end  this
 is  why  we  must  strain  every  nerve
 and  make  every  effort  to  tide  over
 this  difficult  period  and  to  come  out  of
 it  stronger  to  be  able  to  meet  our  re-
 quirements,

 A  question  which  is  of  great  inter-
 est  to  hon,  Members  in  this  House  and,
 again,  outside,  is  the  demand  for  the
 abolition  of  the  emergency,  I  myself
 feel  strongly  about  this  matter  ang  I
 du  not  want  to  prolong  it  a  day  long-
 er  than  it  is  necessary.  I  am  anxious
 that  the  fundamental  rights  which  are
 enjoined  by  our  Constitution  are  re-
 stored.  (Interruption).

 Mr.  Speaker  Order,  order.  Perhaps,
 hon.  Members  did  not  hear  what  the
 Prime  Minister  said.  She  said:  “a
 day  loner  than  it  is  necessary.”

 Shrimat!  Indira  Gandhi:  I  was  say-
 ing,  Sir,  I  am  anxioug  that  the  funda-
 menta]  rights  enjoined  by  our  Con-
 stitution  should  be  restored,  While
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 [Shrimati  Indira  Gandhi]
 the  actual  timing  of  the  lifting  of  the
 emergency  muSt  be  governed  by  our
 assessment  of  the  external  threat,  the
 House  knows  and  our  Home  Minister
 has  stated  here  and  elsewhere  that
 we  have  decided  to  make  a  drastic
 reduction  in  the  actual  use  of  powers
 derived  under  the  DIR...  (Interrup-
 tion)  and  the  entire  situation  is  going

 ‘to  be  reviewed  very  shortly,
 Mr.  Speaker:  The  hon,  Member  3s

 interrupting  time  and  again  and  is
 persistently  obstructing  the  proceed-
 ings.  I  have  asked  him  so  many  times
 that  this  obstruction  cannot  be  allow-
 ed,  An  occasional  interruption  by  a
 word  or  so  can  certainly  be  tolerated;

 -even,  in  certain  cases,  it  enlivens  the
 debate,  but  persistent  obstruction  and
 not  allowing  the  Prime  Minister  just
 to  proceed  cannot  be  permitted....

 -CInterruption)

 इस  पर  हाउस  पांच  दिन  तक  बहस
 करता  रहा  है  |  सब  ने  जो  कुछ  कहना  था  कह
 दिया  हैं।  भ्रब  क्या  उन  को  हक  नहीं  है  कि  वह
 जो  कहना  चाहती  हैं  कह  सकें  ?  श्राप  सुने
 तो  सही  a  डिफर  श्राप  वररते  हैं  तो  करें  1  लेकिन
 झाप  को  भ्राराम  से  सुनना  होगा

 Shrimati  Indira  Gandhi:  Reference
 was  also  made  to  the  demand  for  a
 Punjabi  Suba.  The  House  knows  that
 a  committee  of  Parliament,  which
 was  appointed  to  go  into  this  matter,
 will  be  completing  its  deliberations
 very  soon,  The  Cabinet  Committee
 which  was  dealing  with  it  has  also  been
 re-constituted  and  is  giving  this  mat-
 ter  top  priority.  Perhaps,  hon,  Mem-
 bers  know  that  I  had  written  a  letter
 to  Sant  Fateh  Singh  recently  in  which

 ‘fT  indicated  to  him  that  we  hoped  to
 compicte  the  examination  of  this  im-
 portant  issue  by  the  end  of  this  month
 or  the  beginning  of  the  next.  I  have
 today  received  a  reply  to  my  letter
 through  a  personal  messenger,  Sardar
 Arjun  Singh,  in  which  he  tells  me  that
 he  has  postponed  his  fast  till  the  end
 of  March.  I  need  hardly  repeat  that
 Sant  Fateh  Singh’s  life  is  very  pre-

 -eious  to  the  nation  and  I  take  this

 MARCH  ,  966  Address  (Motion)  3062

 Opportunity  of  appealing  to  him  again
 to  extend  his  fullest  co-operation  in
 evolving  a  solution  which  will  be
 acceptable  ang  which  will  lead  to  the
 largest  measure  of  satisfaction  to  the
 people  of  the  State,

 Shri  Kapur  Singh  (Ludhiana):  He
 is  doing  it  already,

 Shrimati  Indira  Gandhi;  The  other
 question  raised  was  about  the  Tash-
 kent  Declaration.  The  Tashkent  Dec-
 laration  has  been  endorsed  by  the
 Government  and  blessed  by  this
 House.  As  hon,  Members  know,  it
 has  been  widely  welcomed  all  over  the
 world.  I¢  vindicates  the  principle
 which  India  has  always  championed
 and  which,  I  believe,  the  rest  of  the
 world  now  believes  in  which  is  the
 principle  of  co-existence.  The  basic
 principle  underlying  this  Declaration
 is  not  a  new  one  but  the  Declaration
 has  given  it  a  new  validity  and  it  has
 opened  out  a  new  door  or  way  for
 better  co-operation  between  India  and
 Pakistan;  it  has  opened  a  new  chapter
 in  the  relations  between  our  two
 countries.

 Sir,  I  said  that  the  Declaration  has
 been  welcomed  by  most  of  the  world—
 all  the  world—except,  of  course,
 China.

 Shri  Maurya  (Aligarh):  Because
 you  have  no  friend  in  the  world.

 Shrimati  Indira  Gandhi:  China  con-
 tinues  to  adopt  a  somewhat  menacing
 posture  on  our  northern  borders  and
 by  its  constant  denunciation  of  the
 principle  of  co-existence  is,  I  think,
 creating  tension  in  the  world.  She  is
 pursuing  a  policy  which  is  not  con-
 ducive  to  peace  in  the  world,

 There  was  also  mention  here  as  to
 whether  Government  would  consider
 having  pacts  with  other  nations.  The
 Government’s  policy  on  this  matter
 has  been  clear  and  it  remains  the
 same,  which  is  that  we  believe  that
 making  such  pacts  does  not  only  not
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 lead  to  peace  but  may  actually  in-
 crease  tensions;  also,  in  certain  cases
 it  may  impinge  on  our  independence.

 Another  question  was  about  whether
 or  not  we  should  make  a  nuclear  de-
 vice,  think,  by  the  hon.  Mover  of  the
 Motion,  Shri  Shivaji  Rao  Deshmukh,
 and  some  other  people.  The  mere  fact
 that  China  has  exploded  a  nuclear  de-
 vice  I  do  not  think  is  sufficient  reason
 for  us  to  change  our  policy  on  this
 matter.

 We  are  anxious  not  to  do  anything
 which  will  precipitate  a  crisis  and
 lead  to  the  development  of  nuclear
 ‘weapons  in  many  more  countries.  The
 Policy  of  restraint  which  we  have
 adopted  must,  therefore,  continue.
 This  is  not  because  we  believe  that
 certain  big  powers  should  have  a
 monopoly  of  these  destructive  weapons
 but  because  we  are  generally  anxious
 to  see  total  nuclear  disarmament.

 The  other  question  referred  to  was
 Vietnam.  Members  are  rightly  con-
 cerned  about  the  situation  there  which
 continues  to  be  very  critical.  India’s
 position  in  this  regard  is  also  clear,
 that  is,  that  we  are  distres8ed  and  con-
 cerned  about  the  danger  of  escalation
 of  the  conflict  and  we  feel  that  all
 efforts  towards  a  peaceful  solution,
 speciaHy  on  the  basis  of  the  Geneva
 Agreement,  should  be  pursued.  We
 have  a  special  responsibility  as  Chair-
 man  of  the  Commission  for  Control  and
 Supervision  which  we  wish  to  dis-
 charge  fully....  (Interruption).

 Two  other  countries  which  figured
 in  the  debate  were  Rhodesia  and
 Zambia.  While  the  primary  responsi-
 bility  to  settle  the  constitutional  future
 of  Rhodesia  remains  that  of  the  United
 Kingdom,  we  have  to  use  all]  our  ine
 fluence  to  try  to  find  a  solution  consis-
 tent  with  the  dignity  and  aspirations
 of  the  people  of  Zimbabwe.

 We  are  very  friedly  with  Zambia
 and  we  have  tried  to  help  her  in  any
 way  we  can  by  giving  supplies  and  by
 sending  e  rehabilitation  officer  along
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 with  staff  to  help  settle  the  people  who
 have  been  dislodged  from  Rhodesia  and
 who  have  had  to  take  refuge  there.

 We  are  also  deeply  concerned  with
 and  shall  continue  our  efforts  for  the
 eradication  of  colonialism  wherever  it
 exists  and  to  bend  all  our  energies  to
 remove  racialism  and  discrimination
 between  man  and  man,

 Shri  Hari  Vishnu  Kamath:
 about  Ghana?

 What

 Shrimati  Indira  Gandhi;  The  Union
 of  South  Africa  still  flouts  the  wishes
 of  the  world  community  and  the  reso-
 lutions  of  the  United  Nations.  We,  on
 our  part,  have  fully  implemented  these
 resolutions.  We  hope  that  other  coun-
 tries  will  do  so  also,

 Mr.  Speaker:  Sir,  <he  nation  today
 faces  a  host  of  problems,  national  and
 international,  political  and  economic.
 I  reiterate  that  the  Government  will
 address  itself  with  determination  to
 the  challenging  task  of  overcoming
 these  difficulties.  We  shall  never  for-
 get  that  our  ultimate  objective  is  to
 serve  the  common  man.  We,  must
 provide  relief  and  succour  to  our  peo-
 ple,  vast  masses  of  whom  are  still  in
 abject  poverty.  To  millions  of  people
 mere  political  freedom  has  not  brought
 prosperity  nor  can  it  do  so  unless  we
 can  translate  political  freedom  into
 social  and  economic  security.  We
 shall,  therefore,  continue  to  devote
 ourselves  to  the  task  of  building  our
 economy  so  as  to  improve  the  living
 standards  of  our  people.

 Through  the  sacrifice  of  countless
 heroes,  known  and  unknown,  we  have
 inherited  freedom  and  the  opportunity
 of  creating  a  new  pattern  of  living  for
 generations  yet  unborn.  In  this  task,
 hon,  Members  of  Parliament,  I  seck
 your  help  and  co-operation.

 Sir,  I  have  covered  a  large  num-
 ber  of  points.  Others  were  made,
 some  of  them  matters  of  detail.  I  am
 sure,  hon.  Members  will  understand
 that  it  is  not  possible  to  deal  with
 each  one  of  them  here,  only  a  broad
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 {Mr.  Speaker]
 reference  can  be  made.  Many  of  the
 points  are  worth  serious  considera-
 tion  and  I  assure  hon.  Members  and
 this  House  that  we  shall  certainly
 give  that  consideration.

 Shri  H,  N.  Mukerjee  (Calcutta  Cen-~
 tral):  We  have  heard  of  the  Prime
 Minister’s  decision  to  go  to  Washing-
 ton  jater  this  month  even  though  it
 is  an  unprecedented  thing  for  the
 Prime  Minister  to  be  out  of  the  coun-
 try  at  the  height  of  the  discussion  on
 the  Demands  for  Grants.  May  I  know
 if  she  is  being  constrained  to  go  post
 haste  because  of  her  request  which—
 it  was  reported  in  the  papers—she
 has  made  in  a  letter  to  the  President
 Johnson  that  she  might  not  go  imme-
 diately  and  that  aid  might  be  con-
 sidered  sympathetically  by  the  Presi-
 dent  has  been  disregarded?  Has  she
 replied  to  that  letter?  Is  she  going
 post  haste  only  because  we  fear  irri-
 tation  of  the  U.S.  President  with  our
 ways  of  doing  things?

 Shrimati  Indira  Gandhi:  I  am  not
 going  post  haste.  This  visit,  as  the
 hon.  Members  know,  was  arranged  for
 the  Ist  of  February.  I  have  put  it
 off  to  the  end  of  March  and  fixed  the
 date  after  looking  at  the  parliamen-
 tary  programme.  As I  have  informed
 you,  Sir,  although  I  shall  be  away
 for  nearly  a  week,  3  days  out  of  that
 week  are  holidays.  We  chose  this
 particular  week  mainly  for  that
 Freason  that  the  holidays  would  be
 there.

 I  nave  mentioned  in  my  speech
 today  and  also  on  other  occasions  in
 this  House  and  ‘outside  that  much  as
 we  want  aid,  and  we  need  aid,  we  are
 not  going  to  debase  ourselves  in  order
 to  get  it.  Aid  will  help  us  for  our
 programmes  but  if  it  does  not  come,
 we  can  and  we  shall  manage  by  our-
 selves.

 Shri  Har!  Vishna  Kamath:  On  4
 point  of  clarification.
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 Shri  Vasudevan  Nair  (Ambala-
 puzha):  There  are  some  points  to  be
 clarified  (Interruption).

 Shri  Bar}  Vishnu  Kamath:  One
 from  each  group  might  be  called,

 Mr,  Speaker:  All  right.  Shri  Kapur
 Singh.

 Shri  Kapur  Singh:  The  Prime
 Minister,  while  referring  to  the  for-
 mation  of  the  Punjabi  Suba,  has  infor~
 med  this  House  that  the  Government
 would  give  top  priority  to  this  pro-
 blem  and  she  has  also  informed  us
 that  Sant  Fateh  Singh  has  agreed  to
 postpone  any  further  action  till  the
 end  of  March,  by  which  time  the
 Government  would  be  in  a  position
 to  armounce  their  decision.  But  she
 has  added  that  the  Government
 expects  Sant  Fateh  Singh  to  give
 further  cooperation.  May  I  know
 what  type  of  further  cooperation  and
 in  which  direction  the  Government
 expect  from  Sant  Fateh  Singh?

 Shrimati  Indira  Gandhi:  It  is  not
 cooperation  over  any  particular  point.
 It  is  just  that  while  these  things  are
 being  decided,  we  would  like  the
 atmosphere  to  be  such  as  is  most  con-
 ducive  to  a  satisfactory  solution.

 Shri  Hari  Vishnu  Kamath:  I  am
 glad  that  in  her  not-uninteresting
 reply,  the  Prime  Minister  has  done
 her  best  to  cover  a  large  number  of
 points....

 Mr.  Speaker:  He  might  ask  briefly.  .
 (Interruption).

 Shri  Hari  Vishna  Kamath:  It  is  a
 compliment  Sir,...  CUnterruption),
 From  you  I  did  not  expect  that.
 Apart  from  a  few  platitudinous  pon-
 derosities  that  she  indulged  in,  it
 was  instructive.  But  she  has  left  cer-
 tain  points  uncovered  and  unreplied
 to.

 Firstly,  may  I  ask—I  made  a  refer-
 ence  to  it  in  the  course  of  my  speech—
 whether  there  is  in  the  Council  of
 Ministers  a  Deputy  Minister  who  was
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 in  detention  for  two  years  in  some
 State  about  four  or  five  years  ago?

 Secondly,  may  I  know  whether
 Zambia,  former  Northern  Rhodesia,
 has  appealed  to  the  Government  of
 India  for  some  kind  of  aid  and,  if  so,
 what  decision  Government  has  taken
 in  the  matter?

 Lastly,  during  the  debate  on  the
 Motion  of  Thanks  on  the  President's
 Address,  the  coupd’etat  tock  place  in
 Ghana  and  some  reference  was  made
 to  that,  May  I  know  whether  the
 new  Government  of  Ghana  has
 approached  the  Government  of  India
 for  recognition  and,  if  so,  what  is  the
 reaction  of  the  Government  to  that
 Taatter?

 Mr.  Speaker:  If  she  wants  to
 answer  any  of  the  points  raised  by
 the  Member,  she  may  do  so.

 Shrimath  Indira  Gandhi:  As  the
 House  is  aware,  many  of  us  have
 been  in  detention  at  one  time  or
 another...  (Interruption).

 Shri  Hari  Vishnu  Kamath:  I  said,
 it  was  for  anti-national  activity....
 (Interruption).

 Mr,  Speaker:  The  second  point  was
 about  Zambia  and  the  third  was  about
 Ghana.

 Shrimati  Indira  Gandhi:  I  am  sorry
 I  do  not  remember  the  details.

 Mr.  Speaker:  He  wants  to  know
 whether  Zambia  has  asked  for  aid
 and,  if  so,  what  has  the  Government
 decided  about  it.

 Shrimatt  Indira  Gandhi:  I  mention-
 ed  it  in  my  speech.

 Mr.  Speaker;  That  she  has  men-
 tioned  in  her  speech,

 Shri  Hari  Visbna  Kamath:  The  last
 ne  about  Ghana?

 Shrimati  Indira  Gandhi:  We  are  con-
 sidering  the  matter,

 Shri  Vasudevan  Nair  rose—
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 Mr.  Speaker:  Mr.  Mukerjee  has

 spoken,  Mr.  Madhu  Limaye,
 Shri  Vasudevan  Nair:  She  has  made

 a  special  appeal  to  members  of  two
 States,

 Mr.  Speaker:  She  has  made  an  ap-
 Peal  only  to  the  younger  generation,
 (Interruption).

 Shri  Hem  Barua  (Gauhati):  He  is  a
 young  man,

 Mr.  Speaker:  Does  he  include  hime
 self  also  in  that?

 Shri  Hem  Barua:  No.

 Mr,  Speaker:  Then  he  may  sit  down.
 Mr.  Madhu  Limaye,

 श्री  समघ  लिमय  (मुंगेर)  :  प्रध्यक्ष  महोदय,
 अभी  प्रधान  मंत्री  जी  ने  कहा  किः  मुल्क  के  सामने
 जो  नुख्तलिफ  समस्‍यायें  हैं  सरवार  बग  इरादा
 है  विए  उन  का  मुस्तैदी  के  साथ  सामना  दिया
 जाय  ।  प्रभी  सब  से  बड़ी  समस्या  हमारी
 भ्रष्टाधार  की  है  जिस  के  बारे  में
 संथानम  बमीशन  की  सिफारिश  श्रायी  थीं  t
 उस  के  बाद  चार  पांच  मामले  उठे  ।  इस  ववत
 सरवागर  की  निश्चित  नीति  क्या  है  उस  के  बारे  में
 लोगों  के  मन  में  बड़ी  शंवा  है।  इसलिए  मैं
 जानना  चाहता  हूं  कि  इस  के  बारे  में  वह  क्‍या
 कोई  निवेदन  जल्दी  करने  वाली  हैं  या  श्री
 कुछ  बहना  चाहती  हैं  ?

 प्रध्यक्ष  महोदय  :  संयानम  बःमीशन  की
 रिपोर्ट  के  बारे  में  बसा  कोई  निर्णय  ले  लिया
 है

 आमतो  इंदिरा  गांधो  :  बहुत  से  निर्णय
 ्तो  &  ह्  गए  हैं  भौर  वल  मैं  ने  बहुत  सफाई
 सब्  7  कजब  भी  बिसी  के  विरोध  मेंकोई
 प्राइमाफेसी  केस  होगा  तो  हम  जरूर  उस  को
 देखेंगे  ।

 क्री  भधु  लिमये  :  इसी  के  बारे  में  तो
 गलतफहमी  है  वि  विभिन्न  प्रणालियां  प्रपनायी
 गई  हैं।  तो  क्या  इस  के  बारे  हैँ  कोई  कार्य
 प्रणाली  निश्चित  की  जायेगी  ?
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 अध्यक्ष  महोदय  :  यह  सारी  चीज  झ्राप
 जानना  चाहते  हैं,  पह  कोई  क्वेश्चयन  झावर  तो
 है  नहीं  t  कलेरिफिकेशन  के  लिए  था  वह  हो
 शया  !

 भरी  सघु  लिमये  :  सफाई  के  साथ  बात  रखी
 गई  है  परन्तु,  सफाई  तो  हुई  नहीं  ।

 Shri  Sezhiyan  (Perambalur):  The
 Prime  Minister  has  stated  that  the
 Emergency  will  not  be  allowed  to
 stay  even  a  moment  longer  than  is
 mecessary.  The  word  ‘necessary’  js  re-
 lative.  I  would  like  to  know  who  is
 going  to  decide  the  necessity  for  it—
 whether  a  judicial  body  would  be  ap-
 proached.  Also,  I  want  to  have  an
 assurance  from  the  Prime  Minister
 that  the  Emergency  and  D.I.R.  would
 be  lifted  at  least  after  the  967  elec-
 tions.

 Shri  Shinkre  (Marmagoa):  rose—
 Shri  N.  Sreekantan  Nair  (Quilon)

 rose—

 Mr.  Speaker:  Mr.  Shinkre  may  sit
 down,

 Shri  Shinkre:
 group.

 I  can  represent  my

 Mr.  Speaker:  Which  group  does  the
 hon.  member  represent?

 Shri  Shinkre:  U.P.P.G.
 Mr,  Speaker:  Mr.  Sreekantan  Nair

 is  also  rising.  Does  he  also  belong  to
 the  same  group?

 Shri  N.  Sreekantan  Nair:  Yes.
 Mr.  Speaker:  Then  I  can  accom-

 modate  only  either  of  the  two.
 Shri  Shinkre:  Several  hon,  Mem-

 bers  have  referred  to  border  disputes
 between  various  States  and  also
 to  distribution  of  water  among
 the  States,  but  the  Prime  Minis-
 ter  has  made  no  reference  to
 either  of  these  questions.  She  may
 say  that  these  are  minor  questions,
 but  they  concern  the  people  of  seve-
 ral  States  and  are  pending  solution
 for  so  many  years  now.  What  is  the
 reaction  of  the  Prime  Minister  to
 these  two  questions?
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 Sbrimati  Indira  Gandhi:  I  thought

 these  were  matters  of  detail.  These
 matters  are  no  doubt  most  important
 and  we  are  giving  deep  consideration
 to  these.

 Dr.  L.  M.  Singhvi  (Jodhpur):  We
 would  like  to  know  whether  the  Gov-
 ernment,  particularly  the  Prime
 Minister,  has  studied  the  question  of
 disproportionate  quantum  of  rations
 in  different  States—in  some  States
 the  ration  is  much  lower  than  what
 it  is  in  Kerala—and  whether  at  gov-
 ernmental  level  a  policy  decision  in
 respect  of  uniform  rations  is  being
 made.

 Shrimati  Indira  Gandhi:  This  matter
 was  discussed  at  the  time  of  the  food
 debate.  I  believe  the  Food  Minister
 has  said  in  the  House  that  the  whole
 food  policy  is  being  reviewed  now.

 Mr.  Speaker:  Mr.  Vasudevan  Nair
 might  ask  one  question.  (Interrup-
 tions).

 Shri  Hem  Barua:  In  what  capacity?

 Shri  Vasudevan  Nair:  In  both  the
 capacities—-appeal  to  the  younger
 generation  as  well  as  the  special
 appeal  to  members  of  two  States.

 The  Prime  Minister  made  a  special
 appeal  to  members  of  Kerala  and
 West  Bengal  that  we  should  explain
 to  the  people  the  difficulty  of  the
 nation,  especially  with  regard  to  rice.
 I  should  like  to  know  whether  she
 herself  and  the  Government  are
 satisfied  that  whatever  we  have  pro-
 duced  in  this  country  are  being  mobi-
 lised  and  distributed  on  an  equitable
 basis  and  whether  she  can  convince
 us  on  this  account.  If  that  is  not
 possible,  then  how  can  she  request  us
 to  explain  to  our  people?  I  should
 like  to  get  a  reply.

 Shrimati  Indira  Gandhi:  I  would
 lke  the  hon.  members  to  explain  to
 the  people  in  order  to  make  it  easier
 for  them.  They  are  the  ones  who  are
 going  through  a  difficult  period.  If
 they  can  be  helped  to  adjust  and  use
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 other  types  of  food,  then  it  helps
 them.

 Shri  Vasudevan  Nair:  There  is  rice
 in  the  country  which  you  are  not
 mobilising.

 Shrimati  Indira  Gandhi:  As  I  said
 previously,  we  are  going  into  the
 whole  matter  in  considerable  detail
 now.  It  is  difficult  to  change  the
 policy  abruptly  in  the  middle.  We
 are  going  into  the  whole  matter.

 att  सौय  :  अध्यक्ष  महोदय,  $2  घौर
 इस  सदन  के  बहुत  से  ग्रादरणीय  सदस्यों  ने  इस
 देश  के  10 करोड़  शोषित  स्व हाशवर्यं  'शिड्यूल्ड
 कास्ट  प्रौर  शिड्यूल्ड  ट्राइब्स  की  जो  परिस्थिति
 है  उस  के  बारे  में  सरकार  का  ध्यान  खींचा
 था  1  लेकिन,  उन  के  बारे  में  एव  भी  शब्द
 माननीय  प्रधान  मंत्री  ने  नहीं  कहा  ।  चाहे  संकट  हो,
 चाहे  भुखमरी  हो,  चाहे  प्रकाल  पड़े,  परेशानी  हो,
 कोई  भी  संकट  झाये  तो  उस  से  पहिले  शिड्यूल्ड
 कास्ट  और  शिड्यूल्ड  ट्राइब्स  के  लोग  उस  के
 शिकार  होते  हैं।  यहा  तहीं  सरकारी  सौकरियों
 में  उन  की  परसेंटेज  पूरी  नहीं  है  t  इन  तमाम
 बातों  को  लेकर  एक  बहुत  बड़ा  संकट  देश  के
 सामने  है  1  मैं  नहीं  चाहता  कि  बात  को  प्रोर
 ज्यादा  बढ़ा  कर  कहूं।  मैं  केवल  यही  पूछना
 चाहता  हूं  कि  शिड्यूल्ड  कास्ट  की  समस्याओं  को
 जो  फि  राष्ट्रव्यापी  समस्‍यायें  हैं,  उन  को
 इसी  तरह  से  वह  अपनी  निगाह  से  दूर  रखना
 चाहती  हैं  ज॑से  और  प्रधान  मंत्री  ने  रखा  ?

 श्रीमतो  इंदिरा  गांधी  :  श्रीमानू,  माननीय
 सदस्य  का  वहना  बिल्कुल  ठीव  है  औौर  मैं  क्षमा
 मगती  हुं  कि  मैं  इस  विषय  पर  नहीं  बोली  !
 लेकिन  इस  के  माने  यह  नहीं  हैं  कि  हम  एस  पर
 विचार  नहीं  कर  रहे  हैं  या  यह  मसला  हमारे
 सामने  नहीं  है।  यह  बिल्कुल  सच  है  कि  जब  भी
 कोई  कठिनाई  ग्राती  है  तो  यही  लोग  हैं  जिन  को
 सबसे  से  पहले  श्रौर  सबसे  ज्यादा  भुगतना
 पड़ता  है।  सरकार  दस  को  पूरे  तौर  से  देख
 रही  हैं  कि  हम  कस  उन  की  प्रधिक  से  प्रधिक
 मदद  कर  सबते  हैं  ?
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 श्री  जगदेव  सिह  सिदान्ती  (झज्जर)
 माननीय  प्रधान  मंत्री  जी  ने,  पंजाबी  सूबे  के
 सम्बन्ध  में  जो  भ्रपना  वक्तव्य  दिया  है  तो  मैं
 यह  उन  को  ध्यान  दिलाना  चाहता  हूं  विः  प्राज
 भी  श्रद्धेय  संत  फतेह  सिंह  ने  भ्रपना  वक्तव्य
 दिया  है,  मैं  श्राप  से  नम्मतापूर्व r  भ्रौर  बड़ी
 दृढ़ता  से  यह  निवेदन  करना  चाहता  हूं  कि
 इस  सम्बन्ध  में  हरयाणा  की  80  लाख  जो  जनता
 है  उस  के  जो  ग्रधिकार  हैं  उन  को  हनन  करने
 का  श्राप  मन  में  भी  विचार  मत  लाइए,  बाहर
 लाने  की  तो  बात  ही  क्‍या  है  ?

 श्री  हुकस  चन्‍्द  कछवाय  :  (देवास)
 क्या  मैं  जान  सकता  हूं  कि  जो  संसदीय  सदस्यों
 की  कमेटी  बनो  है  पंजाबी  सूबे  के  सम्बन्ध  में
 क्या  वहू  झपती  रिपोर्ट  इस  पार्लियामेंट  को
 देगी  या  सरकार  को  देगी,  इस  सम्बन्ध  में
 कभी  कोई  प्राप  ने  खुलासा  नहीं  किया  ?

 अष्यक्ष  महोदय  :  यह  खुलासा  मैं  कर
 देता  हूं  i:  श्रगर  वह  पालियामेंट  की  कमेटी  है
 तो  यह  रिपोर्ट  पालियामेंट  को  देगी  क्योंकि
 इस  की  तारीफ  रूलस  में  यहीं  है  कि  पालिया  मेंटरी
 कमेटी  वही  है  कि  जो  पालियामेंट  को  रिपोर्ट
 दे  |  श्रौर  फिर  एक  दूसरा  सवाल  है  जो  सारे
 हाउस  का  है।  जिस  कमेटी  वा  चेयरमन
 स्पीकर  है  वह  कभी  एग्जीक्यूटिव  को  रिपोर्ट
 नहीं  जा  सकती  qt

 Shri  Harish  Chandra  Mathur
 (Jalore):  It  is  a  very  important  mat-
 ter.  This  question  has  been  put  to  the
 Government  and  Government  have
 expressed  very  different  views.  It  is
 not  for  you  to  rule  it  out.  The  ques-
 tion  has  been  addressed  to  the  Gov-
 ernment.  The  Government  has  to
 answer.  (Interruptions).

 Shri  Bhagwat  Jha  Arad  (Bhagal-
 pur):  Let  the  Government  give  the
 reply.

 Shri  Harish  Chandra  Mathar:  We
 are  really  very  much  agitated  about
 it.

 Mr.  Speaker:  Because  there  were
 certain  other  statements  that  we  had
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 {Mr,  Speaker]
 seen  in  the  papers,  I  intervened.  It  is
 in  the  statement  of  the  Home  Minis-
 ter  that  he  requested  me  to  constitute
 a  Parliamentary  Committee.  (Interrup-
 tions)

 Shri  Surendranath  Dwivedy  (Ken-
 drapara):  It  is  a  (Parliamentary
 Committee  and  not  a  Committee  of
 Members  of  Parliament.

 Shri  Harish  Chandra  Mathur;  It
 may  or  may  not  be  a  Committee  ० Members  of  Parliament.  It  is  really
 most  unfortunate  that  you  compel  us
 to  say  that  such  a  political,  contro-
 versial  question  should  be  entrusted
 to  a  Committee  which  is  headed  by
 the  Speaker.  Nothing  more  unfortu-
 nate  has  happened  im  this  House.  It
 is  digging  the  grave  of  democracy—
 and  you  are  also  the  mother  of  it  here.
 I  would  like  the  Government  to  un-
 derstand  the  situation.  We  will  never
 be  able  to  tolerate  it.  (Interruptions)
 3  hrs.

 Mr.  Speaker:  I  am  not  responsi-
 ble  (Interruptions)

 Shri  Harish  Chandra  Mathur:  But
 the  Home  Minister  has  been  saying
 .something  very  different.

 Shri  Bhagwat  Jha  Azad:  Let  Gov-
 ernment  speak  out  their  mind.

 Mr.  Speaker;  If  Government  want
 to  say  anything,  then  they  might  say
 it.

 Shri  Bhagwat  Jha  Azad:  Let  the
 Home  Minister  speak.

 The  Minister  of  Home  Affairs  (Shri
 Nanda):  I  would  not  like  to  intervene
 in  a  matter  where  you,  Sir,  are  con-
 cerned.  I  must  take  the  responsibi-
 lity  on  myself  for  having  requested
 you  to  become  the  chairman  of  that
 committee

 Shri  Surendranath  Dwivedy:  It  is
 not  a  Government  committee;  we  are
 not  responsible  to  Government  in  that
 regard;  we  have  no  responsibility  to
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 Government  in  that  matter.  Shri
 Harish  Chandra  Mathur  should,  there-
 fore,  withdraw  his  words.

 Shri  Nanda:
 here

 I  made  a_  statement

 Shri  Bhagwat  Jha  Azad:  It  is  not
 a  parliamentary  committee  but  a  com-
 mittee  of  Members  of  Parliament.

 Shri  Nanda:  and  also  in  the
 Rajya  Sabha.  It  is  a  question  of  in-
 terpretation  on  which  mine  cannot  be
 the  last  word;  it  is  for  you.

 Shri  Surendranath  Dwivedy:  There
 has  been  an  aspersion  cast  on  you.
 It  is  very  bad.  He  should  withdraw  it.

 Shri  Vasudevan  Nair:  Can  an  hon.
 Member  shout  at  you  in  this  manner
 in  the  course  of  the  business?  (Inter-
 ruptions).

 Mr.  Speaker:  I  would  request  all
 hon.  Members  to  resume  their  seats.

 Shri  Bhagwat  Jha  Azad:  We  shall
 bring  a  motion  to  dissolve  the  commit-
 tee,  if  necessary.

 Shri  H.  N.  Mukerjee:  May  I  make
 a  submission  on  one  point?  Here  is
 the  Home  Minister  who  makes  an
 equivocal  statement  wherein  perhaps
 due  to  internal  dissensions  within  the
 Congress  Party,  a  Congress  Member
 says  something  in  regard  to  him;  I
 wanted  him  to  say  very  openly  that  it
 was  on  account  of  the  alleged  desire
 of  the  Government  for  a  co-operative
 solution  that  under  your  chairman-
 ship  a  committee  was  asked  to  be
 formed  in  this  House;  therefore,  any
 reflection  on  you  is  wrong.  He  should
 withdraw  those  words.

 Shri  Harish  Chandra  Mathur;  You
 have  permitted  Shri  H.  N.  Mukerjee
 to  cast  some  aspersions...

 Shri  Bhagwat  Jha  Azad:  I  would
 like  to  say  that...  (Interruptions).

 Order,  order.  Hon.
 resume  their  seats,

 Mr.  Speaker:
 Members  should
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 Now,  I  shall  take  up  Shri
 amendment

 Ranga’s
 (Unterruptions)

 Shri  Harish  Chandra  Mathur:  You
 have  permitted  Shri  H.  N.  Mukerjee
 to  make  some  observations

 Shri  Bhagwat  Jha  Azad:  We  have
 also  got  a  right  to  speak.

 Mr.  Speaker;  Order,  order.  I  am
 not  going  to  allow  hon.  Members  to
 carry  on  in  this  manner

 Shri  Harish  Chandra  Mathur:  Shri
 H.  N.  Mukerjee  has  cast  some  asper-
 sions  on  us  saying  that  we  have  dis-
 sensions  in  our  party  and,  therefore.
 we  have  said  so.  But  you  are  not
 permitting  us  to  refute  it.  It  ts  en-
 tirely  improper  to  say  that  we  have
 dissensions  within  the  party.  I  am
 speaking  absolutely  on  the  principle
 of  it  only,  and  I  am  speaking  only  in
 respect  of  you.  What  has  it  got  to
 do  with  the  party?  We  are  all  at  one
 with  the  party;  Iam  at  one  with  my
 party;  I  am  absolutely  at  one  with
 my  party.  Let  that  ‘be  understood
 very  clearly.  It  is  absolutely  wrong
 on  the  part  of  Shri  H.  N.  Mukerjee  to
 say  like  that.  What  justification  has
 he  to  say  that  we  have  dissensions
 in  the  party?  I  am  at  one  with  the
 Home  Minister...

 Sbri  Buta  Singh  (Moga):  Those
 words  must  be  expunged.

 Shri  Harish  Chandra  Mathur:  Such
 kinds  of  remarks  cannot  be  tolerated.
 Sbri  H.  N.  Mukerjee  cannot  get  away
 with  a  statement  like  that  casting  in-
 sinuations  on  us.  He  should  not  speak
 in  that  way,  It  is  all  humbug  to
 say  that  we  have  dissensiona  within
 the  party.

 Shri  Maurya:  What  is  the  reason
 why  a  Congress  Member  ia  shouting
 and  shouting  like  that?  Why  is  he
 shouting  like  that?

 Shri  Harish  Chandra  Mathur:  Shout-
 ing  is  as  much  my  right  as  the  hon.
 Member's.
 2582(ai)LSD—6.
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 Shri  N.  Sreekantan  Nair;  Is  it

 open  to  any  hon.  Member  to  speak  on
 a  thing  on  which  you  have  ruled  al-
 ready?  You  have  already  said  that
 you  would  be  putting  Shri  Ranga’s
 amendment  to  vote.  If  you  are  going
 to  allow  hon.  Members  to  speak  on
 other  things,  you  would  be  contradic-
 ting  your  earlier  stand.

 Shri  Buta  Singh:
 order...

 On  a  point  of

 Shrimati  Indira  Gandhi:  I  only
 wanted  to  say  that  I  regret  that  you
 had  been  brought  into  a  controversy
 here  and  that  it  was  most  unfair.

 Shri  Buta  Singh:  On  a  point  of
 order.  Shri  Harish  Chandra’  Mathur
 should  withdraw  those  words  first.

 Shri  Harish  Chandra  Mathur:  I  am
 not  going  to  withdraw  a  single  word.
 I  have  to  add  much  to  what  I  have
 said  already.  (Interruptions).

 Shri  Kapur  Singh:  Grave  reflections
 have  been  cast  on  the  dignity  of  the
 Chair,  This  House  js,  therefore,  bound
 to  take  note  of  it.

 Shri  Vasudevan  Natr;  Shri  Harish
 Chandra  Mathur  cannot  speak  like
 that.

 Shri  Surendranath  Dwivedy:  We
 know,  Sir,  that  you  are  in  a  very
 delicate  position,  and  aspersions  are
 made  against  you.

 Shri  Maurya:  Shri  Harish  Chandra
 Mathur  has  no  business  to  talk  like
 that...

 Shri  Surendranath  Dwivedy:  In
 spite  of  the  regret  expressed  by  the
 Prime  Minister  who  is  the  leader  of
 the  party,  Shri  Harish  Chandra
 Mathur  is  still  not  prepared  to  ex-
 press  regret  for  what  he  had  said.

 Shri  Harish  Chandra  Mathur;  Has
 the  Prime  Minister  expressed  regret
 on  my  behalf?
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 Mr.  Speaker;  The  hon,  Member
 ought  to  resume  his  seat  now.  He  has
 said  enough  already.  There  ought  to
 be  some  end  to  it
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 Shri  Maurya:  Shri  Harish  Chandra
 Mathur  was  shouting  at  the  Chair.  He
 has  no  business  to  shout  at  you  in  that
 way.  Because  we  are  in  a  minority,
 if  any  Member  from  our  side  shouts,
 you  can  take  action;  but  because’  he
 belongs  to  the  party  in  power,  no
 action  is  being  taken.  He  has  no
 business  to  shout  at  you  in  that
 manner,  (Interruptions).

 Mr.  Speaker:  Hon.  Members  may
 kindly  resume  their  seats,

 Shrt  Kapur  Singh:  Why  is  it  that  a
 Congress  Member  cannot  be  named?

 Mr.  Speaker:  I  have  named  many  a
 time  Congress  Members  also...  ,

 झभरो  जगवेब  सिह  सिद्धास्ती  :  माथुर
 साहब  क्षमा  मांगे।

 Mr.  Speaker:  So,  the  biame
 cannot  be  put  on  me  that  I  have  not
 named  any  Congress  Members  so  far.
 (Interruptions).  Enough  has  been  said
 against  me.  It  is  very  unfortunate.

 Shri  Buta  Singh:  I  say  that  it  is
 shameful  to  say  those  words  with
 respect  to  the  Chair.  (Interruptions)

 Shri  Kapny  Singh:  Shri  Harish
 Chandra  Mathur  must  be  asked  to
 withdraw  his  words,  or  in  the  alter-
 native,  his  words  must  be  expunged.

 Mr,  Speaker:  Order,  order.  Hon.
 Members  would  not  even  listen  to  me.
 I  may  have  been  a  fool  that  I  had
 agreed  to  that  request...

 Severa)  hon.  Members:  No,  no.
 Shri  S.  M.  Banerjee  (Kanpur):  Why

 should  you  be  so  much  worried  over
 this?  (Interruptions).

 Mr.  Speaker:  Hon,  Members  should
 bear  patiently.
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 Shri  Buta  Singh:  The  dignity  of  the

 Chair  must  be  maintained.
 Shri  Bhagwat  Jha  Azad:  We  have

 not  said  anything  against  the  Chair.
 Mr.  Speaker:  But  the  Members

 ought  ta  realise  that  the  request  was
 made  by  the  Government,  as  has  been
 said  by  the  Home  Minister  himself
 Now,  I  am  being  made  a  victim  of
 that  criticism  and  those  attacks  are
 being  made  on  me...

 Some  hon.  Members:  Shame!

 Mr.  Speaker:  I  might  also  point  out
 that  when  Government  were  coming
 up  with  that  statement  and  the  hon,
 Minister  had  made  that  announce-
 ment,  every  section  of  this  House  ap-
 Plauded  him  and  paid  him  =  en-
 comiums,...

 Shri  Buta  Singh:  We  gave  our  co-
 operation  only  on  this  understanding
 that  the  status  of  the  committee  was
 that  of  a  parliamentary  committee.

 Shri  Bhagwat  Jha  Azad:  He  assum-
 es  that  this  is  a  committee  of  the
 House;  it  is  not;  it  is  only  a  com-
 mittee  of  Members  of  Parliament.
 (Interruptions)

 Mr.  Speaker:  Now,  it  is  not  fair;
 they  might  have  that  discussion  or
 that  criticism  any  time  they  like;  or
 if  they  have  objection  against  me,
 they  can  only  bring  in  a  vote  of  cen-
 sure  for  removing  me...

 Shri  Surendranath  Dwivedy:  The
 censure  motion  should  be  against  the
 Home  Minister  Shri  Nanda,  but  they
 have  no  guts  to  do  that.

 Mr.  Speaker:  This  is  not  the  man-
 ner  in  which  I  should  be  criticised,
 and  these  are  not  wholesome  conven-
 tions  that  are  being  set...

 Shri  Bhagwat  Jha  Azad:  You  are
 not  being  criticised,  Do  you  consider
 that  the  Chair  is  being  criticised?  We
 have  not  said  a  word  against  the
 Chair.  It  is  not  a  committee  of  the
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 Mr,  Speaker:  Does  Shri  Bhagwat
 Jha  Azad  mean  to  say  that  I  am  not
 being  criticised?  ...  (Interruptions).

 An  hon,  Member:  You  are  being
 attacked.

 Shri  Harish  Chandra  Mathur:  I  am
 not  criticising  you.  Let  me  make  it
 clear.  I  am  not  criticising  you  at  all.
 Yf  you  would  permit  me,  let  me  make
 it  clear  that  T  have  not  been  criticis-
 ing  you  at  all.  That  means  that  you
 have  not  understood  me  correctly.  I
 have  not  at  all  cTiticised  you.  You  do
 not  seem  to  understand  this  position.
 It  is  very  unfortunate.  You  may  please
 read  every  word  of  what  I  have  said.
 There  is  not  one  word  which  I  have
 saig  in  respect  of  which  you  can  say
 that  there  has  been  criticism  against
 you.

 थी  प्रकाशवंर  शास्त्री  (बिजनौर)  :
 ज्यादा  भ्रच्छा  यह  होता  वि  जवाब  प्राप
 देने  के  बजाय  होम  मिनिस्टर  देते  t

 अध्यक्ष  महोदय  :  फिर  भी  वही  पझ्राता  tr

 झरी  प्रकाशवीर  शास्त्री  :  भ्रव  चूंकि  भ्राप
 ने  जबाब  दे  दिया  इसलिए  फिर यह  कंट्रोवर्सी
 हो गई . ...

 भ्रध्यक्ष  महोदय  :  फिर  भी  जवाब  तो
 बदी  झाता  i

 Now,  I  shall  take  up  Shri  Ranga’s
 amendment,  namely  amendment  No.  lL
 Is  Shri  Ranga  pressing  it?

 Shri  M.  R.  Masani:  (Rajkot):  Yes,
 we  are  pressing  it.
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 Shri  Buta  Singh:  I  am  sorry  I  can-
 not  associate  myself  with  the  procced-
 ings  of  the  House  where  the  Speaker
 is  being  insulted  ang  the  Chair  is
 being  flouted,  So,  I  go  out

 (Shri  Buta  Singh  left  the  House)
 Mr,  Speaker:  The  question  is:

 “That  at  the  end  of  the  motion,
 the  following  be  added,  namely:—

 ‘but  regret  that  the  Address
 does  not  give  any  indication  of  an
 intention  immediately  to  end  the
 state  of  emergency  declared  by
 the  President  and  to  restore  the
 normal  functioning  of  full  demo-
 eratic  liberties  in  the  coun-
 try.”  (J)
 Let  the  Lobby  be  cleared.

 If  there  are  any  other  substi-
 tute  motions  on  which  they  would  like
 to  divide,  those  numbers  may  also  be
 given.  They  might  choose  one  or  two,

 Shri  N.  Sreekantan  Nair:  That  can-
 not  be.

 Dr.  L.  M.  Singhvi:  The  others  are
 separate,

 Mr.  Speaker:  All  right.
 The  question  is:

 “That  at  the  end  of  the  motion,
 the  following  be  added,  namely:—

 ‘but  regret  that  the  Address
 does  not  give  any  indication  of  an
 intention  immediately  to  end  the
 state  of  emergency  declared  by
 the  President  and  to  restore  the
 norma}  functioning  of  full  demo-
 efatic  liberties  in  the  coun-
 try.”  a)

 The  Lok  Sabha  divided.
 AYES

 Division  No.  3)  [18.13  bre,
 Alvarea,  Shri  Dwivedy,  Shri  Surendranath  Limaye,  Shri  Madhu
 Ancy,  Dr.  M.S.  Plies,  Shri  Mohammad  Masani,  Shri  M.R.
 Anthany,  Shri  Prank  Gokeran  Presad,  Shri  Mate,  Shri

 Gaipta,  Shri  Kashi  Ram  Maurya,  Shri Banerjee,  Shri  S.M.
 Barua,  Shri  Hem
 Bheel,  Shri  P,  H.  Kamath,  Shri  Har!  Vishou
 Bute  Singh,  Shei  Rar,  Shri  Prabhae
 Dandeker,  Shri  ्,  Koya,  Shri
 Deo,  Shri  ह  K.  Lahri  Singh,  Shei

 Kachhavaiya,  Shri  Hukam  Chand  Muhammad  Ismail,  Shri
 Mukerjee,  Shri  ्.  N.
 Nair,  Shri  Vesudevar
 Nath  Pai,  Shri
 Omkar  Singh,  Shri
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 pandey,  Shri  Sarjoo
 Raghunath  Singh,  Shri
 Rajaram,  Shri
 Ram  Singh,  Skirt
 Reddy,  Shri  Narasirahe
 Sen,  Dr.  Ranen

 Abdul  Rashid,  Bakhshi
 Abdo!  Wahid,  Shri  T
 Achal  Singh,  Shr
 Achuthan,  Shri
 Akkamma  Devi,  Shrigssti
 Alagesen,  Shri
 Alva,  Shri  A.  s.
 Alva,  Shri  Joachim
 Arunachalam,  Shri
 Azad,  Shri  Bhagwat  Jha
 Bajaj,  Shri  Kamainayao
 Bal  Krishna  Singh,  Shri
 Balakrishnan,  Shri
 Barkataki,  Shrimati  Renuka
 Barupal,  Shri  ्,  L.
 Baseppa,  Shri
 Baswant,  Shri
 Bhagat,  Shri  B.  R.
 Btiakt  Darshan,  Shei
 Bhinje  Deo,  Shri  L.N.
 Bhattacharyya,  Shri  C.  K.
 Bist,  Shei  J.  B.S.
 Borooah,  Shri  P.  C.
 Brahm  Prakash,  Shri
 Brajeshwar  Prasad,  Shrt
 Brij  Basi  Lal,  Shri
 Brij  Raj  Singh,  Shri
 Chanda,  Shrimati  Jyotene
 Chandak,  Shri
 Chaadriki,  Shri
 Chaudhry,  Shri  Chandpamani  Lal
 Chaudhuri,  Shrimati  Kamals’
 Chaudhuri,  Shri  Sachindra
 Chavan,  Shri  p.  R.
 Chavan,  Shri  क  B.
 Chavda,  Shrimati  Johraben
 Chuni  Lat,  Shei
 Dafte,  Shri
 Daljit  Singh,  Shri
 Das,  Shri  B.  K.
 Das,  Shri  Sudhensu
 Deo,  Bhanj,  Shri  ि,  C.
 Desai,  Shri  Morarji
 Deshmukh,  Shri  B.  D.
 Dzshmukh,  Shei  Shivaji  Rao  §.
 Dey,  ShriS.  K.
 Dhulesnhwar  Meena,  Shri
 Dighe,  Shri
 Dinesh  Singh,  Shri
 Disit,  Shri  G.  प,
 Doral,  Shri  Kasinethe
 Dubey,  Shri  R.  ७.
 Dwivedi,  SbriM.b.
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 Seshiyan,  Shri
 Shastri,  Shri  Prakash  Vir
 Singh,  Sbri  Ae  P,
 Singha,  Shri  Y  N.
 Singhvi,  Dr.  L.  M.
 Solaoki,  Shri

 NOES

 Ering,  Shri  D.
 Gebmart,  Shri
 0भंधग  Singh  Roa,  Shri
 Ganga  Devi,  Shrimaul
 Gowdh,  Shri
 Gupta,  Shri  Badshah
 Gupta,  Shri  Shiv  Charan
 Hanumanthaiya,  Shri
 Barvani,  Shri  Ansar
 Hazarika,  Shri  J.  N.
 Heda,  Shri
 H:<m  Rai,  Shel
 Himatsingke,  Shri
 Taba!  Singh,  Shri
 Jadhav,  Shri  Tulshidas
 Jamir,  ShriS,  c.
 Jamunadavi,  Shrimatt
 Jedhe,  Shri
 Jha,  Shri  “Yogendra
 Joshi,  Shri  A.  C.
 Kappen,  Shri
 Keruthiruman,  Shri
 Kedaria,  Shri  M.  C.
 Keishing,  Shri  Rishang
 Khan,  Shri  Shahnaweg
 Khanna,  Shri  Mehr  Chend
 Kisan  Veer,  Singh
 Koujaigi,  Shri  H.  ्
 Kripa  Shankar,  Shei
 Kareel,  Shri  B.  N.
 Lakshmikanth  el
 Lalit  Sen,  Shri
 Lashkar,  Shri  N.  R.
 Lonikar,  Shei
 Mehadeo  Prasad,  Shet
 Mahadeva  Prasad,  Dr.
 Mahtab,  Shri
 Mahishi,  Dr.  Sarojint
 Maimoona  Sultan,  Strimati
 Majithia,  Shri
 Moblaichaml,  Shri
 Malaviya,  Shri  K.  D.
 Maniyangadan,  Shei
 Mantri,  Shri  D.  p.
 Masurlya  Din,  Shrt
 Matcharaju,  Shri
 Mathur,  Shri  Shiv  Charen
 Mendi,  ShriS.  8.
 Mehta,  Shri  J.  R.
 Mehta,  Shri  Jashwant
 Melkote,  Dr.
 Mengi,  Shri  Gopal  Datt
 Menon,  Shri  Govind
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 Swamy,  Shri  Sivamurth!
 ‘Tan  Singh,  Shri
 Yader,  Shri  Rama  Sewel
 Yajnik,  Shri
 Yashpa!  Singh,  Shri

 Miree,  Shri  Baker  AU
 Mishra,  Shri  Bibhutl
 Mishra,  Shr!  M.  P.
 Misra,  Shri  Bipudhendra
 Misra,  Shri  Shyam  Dhag
 Mohammad  Yusuf,  Shri
 Mohsin,  Shri
 More,  ShriK.  L.
 Mutane,  Shri
 Mukerjee,  Shrimati  Sharda
 Munzni,  Shri  David
 Murthy,  Shri  B.  s.
 Murti,  Shri  M.  S,
 Musafir  Shri  G.  S.
 Muthish,  Shri
 Nair,  Shri  N.  Sreckentes
 Nanda,  Shei
 Naskar,  Shri  P.  S.
 Nayar,  Dr,  Sushile
 Nesamony,  Shri
 Nigam,  Shrimati  Savited
 Niranjan  Lal,  Shri
 Paliwal,  Shri
 Pande,  Shrl  K.  N.
 Pandey,  Shri.  S.
 Pandey,  Shri  Vishwa  Neth
 Panna  Lol,  Shri
 Pant,  Shri  kK.  C.
 Paramasivan,  Shri

 patel,  Shri  Chhotubha{
 Patel,  Shri  Man  Sinh  P.
 Petsl,  Shri  ्य,  N.
 Patel  Shri  Rajeshwar
 Patil,  ShriD.  S.
 Patil,  Shri  M.  B.
 Paul,  Shri  S,  K.
 Pattabhi  Raman,  Shric.  BR.
 Prabhakar,  Shri  Neval
 Pratap  Singh,  Shri
 Purl,  Shri  D.  D
 Raghuramaiah,  Shei
 Rajdeo  Singh,  Shri
 Raju,  Dr.  D.  §.
 Ram,  Shri  T.
 Ram  Sewak,  Shri
 Ram  Subhag  Singh,  pr.
 Ram  Swarip,  Shri
 Ragenathan  Chettiar,  Shri  , Remdhani  Das,  Shri
 Rameshckhar  Prasad  Singh,  Shri
 Rananiai  Singh,  Shed
 Rao,  Shri  Hanmenth
 Rao,  Shri  Jaganathe
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 Rao,  Dt.  KL.
 Reo,  Shri  Krishnamoorthy
 Rao,  Shri  Muthyal
 Rao,  Shei  Rameshwar
 Rao,  Shri  Thiruroala
 Rattan  Lai,  Shri
 Ray,  Shrimadd  Renuke
 Reddi,  Dr.  B.  Gopala
 Reddier,  Shri
 Reddy,  Shei  Lings

 Reddy,  Shri  R,  Surendra
 Reddy,  Shrimati  Yashoda
 Roy,  Shri  Bishwanath
 Sadhu  Ram,  Shri
 Sahu,  Shri  Rameshwar
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 Shashi  Ranjan,  Shei
 Shastri,  Shri  Ramanand

 Sheo  Narain,  Shri
 Shinde,  Shri
 Shivananjappa,  Shri
 Shree  Narayan  Das,  Shri
 Shukla,  Shri  Vidya  Charao
 Shyam  Kumari  Devi,  Shrimet
 Siddananjappa,  Shri
 Siddiah,  Shri
 Sidheshwar  Prasad,  Shri
 Sinha,  Shrimati  Remdulari
 Sinha,  Shri  Satya  Narayen
 Sinha,  Shrimati  Tarkesbwarl
 Sivappraghassan,  Shri  Ku.

 Sunder  Lal,  Shri
 Surendrs  Pal  Singh,  Shri
 Swany,  Shri  M.P.
 Tahir,  Shel  Mohammed
 Thomas,  Shri  A.  M.
 Tiwary,  Shri  D.  N.
 Thwary,  Shri  K.  N.
 Tiwary,  Shri  R.  S.
 Tula  Ram,  Shri
 Tyagi,  Shri
 Upadhyaya,  Shei  Shiva  Duts
 Valvi,  Shr!
 Varma,  Shri  Rabindra
 Veera  basapps,  Shri

 Samanta,  Shri  §,  C.
 Samnanl,  Shri
 Sanji  Rupji,  Shri
 Sarsf,  Shri  Sham  Lat
 Shah,  Shri  Manabendra
 Shab,  Shrimati  Jayaben
 Sham  Nath,  Shri
 Shankeriaya,  Shri
 Sharma,  Shri  A.  P.
 Sharma,  Shri  K.  C.

 Shri  Krishnapal  Singh  (Jalesar):  My
 machine  did  not  work.  I  wanted  to
 vote  for  ‘Ayes’,

 Mr.  Speaker:  That  would  be  noted.
 The  result  of  the  division  is:  Ayes

 44;  Noes  226.
 The  ‘Noes’  have  it;  the  Noes’  have

 it,

 Sonavane,  Shri

 Subbaraman,  Shei

 The  motion  was  negatived.
 Mr.  Speaker:  No.  2  isnot  moved.  I

 shall  now  put  No.  3  moved  by  Shri
 Sivamurthi  Swami  to  the  vote  of  the
 House.

 The  amendment  No.8  was’  put  and
 negatived.

 Mr,  Speaker;  I  shall  now  put  amend.
 ment  No.  4  to  the  vote  of  the  House.
 The  amendment  No,  4  was  put  and
 negatived.

 Mr.  Speaker:  I  shall  now  put  the
 other  amendments  one  by  one  to  the
 vote  of  the  House.

 Amendments  Nog,  5  and  6  were  put
 separately  and  negatived,

 Mr.  Speaker:  Amendment  No.  7  is
 barred.

 Snatak,  Shi  Naradeo

 Shrinivasan,  Dr,  P.

 Subramaniam,  Shri  C.
 Subramanyam,  Shri  क्
 Sumat  Prasad,  Shri

 Verma,  Shri  Balgovind
 Vidyaignkar,  Shri  A.  N.
 Virbhadra  Singh,  Shei
 Wodiwa,  Sbri
 Wasnik,  Shri  Balkrispne
 Yaday,  Shri  Ram  Horkh
 Yadave,  Shsi  B.  P.

 Amendments  Nos.  9  to  2  were  put
 separately  and  negatived.

 Dr.  L.  M.  Singhvi:  I  would  beg  leave
 of  the  House  to  withdraw  my  amend-
 ments  Nos.  3  ६0  32.

 The  amendments  Nos.  3  to  32  were,
 by  leave,  withdrawn.

 Mr.  Speaker:  I  shall  now  put  the
 other  amendments  to  vote.

 Amendments  Nos,  85  to  4]  were  also
 put  and  negatived.,

 Mr.  Speaker:  May  I  put  all  the
 .-amendments  together?

 Shri  Hari  Vishnu  Kamath:  No,  53
 may  be  put  to  voice  vote  separately.

 Mr.  Speaker:  I  shall  now  put  amend-
 ment  No.  42.

 Amendment  No.  42  was
 negatived.

 put  and

 श्री  राम  सेवक  यादव  :  मेरे  सब्स्टीट्यूट
 मोशन  43  से  49  को  एक-साथ  ले  लिया
 जाये  |

 अध्यक्ष  महोदय  :  उन  चारों  को  एक-साथ
 नहीं  लिया  जा  सकता  है।  झ्राप  उन
 एक  को  विभाजन  के  लिए  चुन  लें
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 at  राम  संवक  यादव  43  पर
 विभाजन  करा  लीजिए  ।

 अध्यक्ष  समहोवय  :  मैं  उस  को  बाद  में
 से  लेता  हूं  V

 I  shall  now  put  Nos,  44—49  together.
 The  amendments  Nos.  44  to  5l  were
 put  separately  and  negatived...

 Dr.  M,  Ss.  Aney  (Nagpur):  I  beg
 leave  of  the  House  to  withdraw  my
 amendment  No,  52,

 The  amendment  No.  52  was,  by  leave
 withdrawn,

 Amendment  No,  53  was  put  and
 negatived.

 Mr.  Speaker:  I  put  amendment  Nos.
 54  dnd  55  to  the  House,

 l,  986  Address  (Motion)  3086

 The  amendments  Nos.  54  and  65
 were  put  and  negatived.

 Mr.  Speaker:  |  put  amendment  Nos.
 59,  60  and  6i  to  the  House.

 The  amendments  Nos.  59  to  6l  wer
 put  and  negatived.

 Mr,  Speaker:  The  question  is:
 “That  at  the  end  of  the  motion,

 the  following  Be  added,  namely:—

 ‘but  regret  that  there  is  no  men-
 tion  in  the  Address  of  increasing
 disparity  and  poverty  and  any  pro-
 gramme  to  bring  about  equality
 ahd  eradication  of  poverty  among
 people’.”  (43).

 Lok  Sabha  divided,
 3.22  hrs.

 Banerjee,  Shri  S.  M.
 Gokaran  Prasad,  Shri
 Kar,  Shri  Prabhat
 Limaye,  Shri  Madhu
 Mathur,  Shri  Harieh  Chandre
 Maurya,  Shri

 Division  No,  4
 Abdul  Rashid,  Bakhsht
 Abdul  Wahid,  Shri  T.
 Achal  Singh,  Shri
 Achhufan,  Shri
 Alagesan,  Shri
 Alva,  Shri  A.  S.
 Arunachalam,  Shri
 Azad,  Shri  Bhagwat  Jhe
 Bajaj,  Shei  Kamainayan
 Ba!  Kristina  Singh,  Shri
 Balakrishna,  Shri,
 Barkatski,  Shrimati  Renuka
 Barapal,  Shr  P.  L,
 Basappa,  Shri
 Bhagat,  Shri  B.  R.
 Bhakt  Darshan,  Shri
 Bhanja,  Deo,  Shri  L.  ब,
 Bhattacharyya,  Shri  C.K.
 Bist,  Shri  J.  B.S.
 Borouah,  Shri  P.  C.
 Brahm  Prakash,  Shri
 Brajeshwar  Prased,  Shri
 Brij  Basi  Lal,  Shri
 Brij  Raj  Singh-Kotah,  Shri
 Chanda,  Shrimati  Jyotena
 Chandak,  Shri
 Chaudhry,  Shri  Chandramani  La}
 Cheudhuri,  Shrimatl  Kamala

 AYES
 Omar  Singh,  Shri
 Pandey,  Shri  Sarjou
 Pottekkatt,  Shri
 Ram  Singh,  Shri
 Samanta,  Shri  S.  C,
 Sen,  D..  Ranen

 NOES
 Chaudhuri,  Shri  Sachindra
 Chavan,  ShriD.  श,
 Chavan,  Shri  कु,  B.
 Chuni  Lal  Shri
 Daljit  Singh,  Shri
 Das,  Shri  B.  K.
 Das,  Shri  Sudhensu
 Dep  Bhanj,  Shri  P.  C.
 Desai,  Shri  Morarjf
 Deshmukh  Shri  B.  D.
 Deshmukh,  Shri  Shivaji  Rao  8.
 Dey,  Shri  S.  K.
 Dhuleshwar  Meena,  Shri
 Dinesh  Singh,  Shri
 Dixit,  ShriG.  N.
 Dorai,  Shri  Kasinatha
 Dwivedi,  Shri  M.  L,
 Ering,  Shri  D.
 Firodid,  Shri
 Gajraj  Singh  Rao,  Shri
 Gowdh,  Shri  Veeranna
 Gupta,  Shri  Badashah
 Gupta,  Shri  Shin  Charan
 Hanumanthalya,  Shri
 Hazarika,  Shri  J,  N.
 Hem  Raj,  Shri
 Himatsingka,  Stri
 Iqbal  Singh,  Shei

 Shastei,  Shri  Prakash  Vir
 Singh,  Shri  A.  P.
 Singha,  Shri  ्  केब,
 Swamy,  Shri  Sivamurtht
 Tan  Singh,  Shri
 Yaduy,  Shri  Ram  Sewak

 [I3.22  hers.
 Jachav,  Shri  Tulshidas

 Jaipal  Singh,  Shri
 Jan.ir,  Shri  Se  Cc.
 Jamunadevi,  Shrimatt
 Jedhe,  Shri
 Jha,  Shri  Yogendra
 Joshi,  Shri  A.  C.
 Kappen,  Shri
 Karuthiruman,  Shri
 Kedaris,  Shri  C,  M,
 Keishirg,  Shri  Rishang
 Khan,  Shri  Shahnawas
 Khanna,  Shri  Mehr  Chand
 Kisan  Veer,  Shri
 Koujulgt,  Shri  tt.  ve
 Kripa  Shankar,  Shri
 Krishnapal  Singh,  Shrl
 Kureel,  Shri  B.  N.
 Lakshmikanthemma,  Shricmi
 Lalit  Sen,  Shri
 Laskar,  Shri  N.  R.
 Lonikar,  Shei
 Mahadeva  Prasad,  Dr.
 Mahishi,  Dr.  Sarojln!
 Maimoona  Sultan,  Shrimoeei
 Majithia,  Shri
 Malaichami,  Shsl

 Malaviya,  Shai  K.  D.
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 Maniysngadan,  Shri
 Mani,  Shri  D.  D
 Masuriya  Din,  Shei
 Matcharaju,  Shri
 Mathur,  Shri  Shiv  Charan
 Mehdi,  Shri  S.  A.
 Mehta,  Shri  J.  R.
 Melkote,  Dr.
 Mengi,  Shri  Gopal  Date
 Menon,  Shri  Govinds
 Mirza,  Shri  Baker  All
 Mishra,  Shri  Bibhuti
 Mishra,  Shri  M.  P.
 Misra,  Shri  Bibudhendea
 Misra,  Shri  Shyam  Dhar
 Mohammad  Yusuf,  Shri
 Mohsin,  Shri
 Mukane,  Shri
 Munzni,  Shri  Dawid
 Murthy,  Shri  8.  Ss.
 Murti,  Shri  M,  S.
 Muthiah,  Shri
 Naik,  Shri  Maheswar
 Naskar,  Shri  P.  S,
 Nayar,  Dr,  Sushibe
 Neagmony,  Shri
 Niranjan  Lal,  इत
 Paliwal,  Shri
 Pande,  Shri  K,  N.
 Pandey,  Shri  R.  §.
 Pandey,  Shri  Vishwa  Nath Panna  Lal,  Shri
 Pant,  Shri  K.c,
 Paramasivan,  Shei
 Patel,  Shri  Chhotubhal
 Patel,  Shri  Man  Siab  P,
 Patsl,  Shri  N.  N,
 Patel,  Shri  Raisahwar
 Patil,  Shri  D.  3.

 Shri  Vasudevan  Nair:  None  of  us
 It  was  so  sudden, could  vote.

 Mr.  Speaker:  If  there  are  three  or four  votes,  I  can  record  that
 Some  hon.  Members  rose—
 Mr,  Speaker:  Five,  six...

 The  Minister  of  Parliamentary  Affa-
 irs  and  Communicationg  (Shri  Satya
 Narayan  Sinha):  I  did  not  vote  at  all.

 Mr.  Speaker:  The  Leader  of
 House  says  he  has  not  voted  correctly!

 Shri  Harish  Chandra  Mathur:  I  have
 followed  my  leader,
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 Patil,  Shri  M.  B,
 Patil,  Shri  S.  K,
 Pattabhi  Reman,  Shri  C.  B.
 Prabhakar,  Shri  Naval
 Pratap  Singh,  Sho
 Puri,  Shri  D.  D.
 Raghuneth  Singh,  Shri
 Raghuramalsh,  Shri
 Rajdeo  Singh,  Shei
 Ram,  Shri  T.
 Ram  Sewak,  Shri
 Ram  Subhag  Singh,  De.
 Ram  Swsrup,  Shri
 Ramanathan  Cheriar,  ड्क्ा  R.
 Ramdhani,  Das,  Shri
 Rameshekhar  Prased  Singh,  Shri
 Rananlai  Singh,  Shei
 Ranjit  Singh,  Shai
 Rao,  Shri  Hanmanth
 Rao,  Shri  Jaganatha
 Rao,  De,  KL,
 Rao,  Shei  Muthyal
 Rao,  Shri  Rameshwar
 Rao,  Shri  Thirumala
 Rattan  Lal,  Shri
 Ray,  Shrimati  Renuks
 Reddi,  Dr,  B.  Gopela
 Reddlar,  Shri
 Reddy,  Shri  Linga
 Reddy,  Shri  Surender
 Reddy,  Shrimati  Yhod
 Roy,  Shri  Dishwangh
 Sathu  Ram,  Shri
 Sahu,  Shri  Rameshwag
 Samnani,  Shri
 Sanji  Rupji,  Shri
 Saraf,  Shri  Sham  Lal
 Shah,  Shri  Manabendra
 Sham  Nath,  Shri

 sion  is:

 the

 Shenkersiya,  Shri
 Sbarma,  Shri  A.  P,
 Sharma,  Shri  K.  c.
 Shashi  Ranjan,  Shrt
 Shastri,  Shri  Ramanand
 Sheo  Narain,  Shri
 Shinde,  Shel
 Shivananjappa,  Shrt
 Shree  Narayan  Das,  Shr
 Shukla,  Shri  Vidyo  Charan
 Shyam  Kumari  Devi,  Shrimstt
 Siddananjappa,  Shri
 Siddiah,  Shri
 Sidheshwar  Prasad,  Shri
 Sinha,  Shrimati  Ramdularl
 Sivappraghassan,  Shri  Ku,
 Snatak,  Shri  Nardeo
 Sonavane,  Shri
 Srinivasan,  Dr.  P.
 Subbaraman,  Shel  C.
 Subramenyam,  Shri  क
 Sumat,  Prasad,  Shri
 Sunder  Lal  Shri
 Swamy,  Shri  M.  P.
 Tahir,  Shri  Mohammad
 Tiwary,  ShrikK.  N.
 Tiwary,  Shri  R.S.
 Tula  Ram,  Shri
 Upadhyaya,  Shri  Shiva  Den
 Vatma,  Sthri  रि.
 Veerabasappa  Shri
 Verma,  Shri  Balgoviad
 Vidyalankar  Shri  A.  N
 Virbhadra  Singh,  Shst
 Wadiwa,  Shri
 Wasik,  Shri  Bai  krishos
 Yadava,  Shri  B.  ्,

 Mr.  Speaker:  The  result  of  the  divi-

 Ayes:  18;  Noes  200,
 The  motion  was  negatived

 Mr,  Speaker:  The  question  is:
 “That  an  Address  be  presented

 to  the  President  in  the  following
 terms:

 ‘That  the  Members  of  Lok  Sabha
 assembled  in  this  Session  are  deep-
 ly  grateful  to  the  President
 the  Address  which  he  has
 pleased  to  deliver  to  both  Houses
 of  Parliament  assembled  together
 on  the  l4th  February,  1966'.""

 for
 been

 The  Lok  Sabha  divided,
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 Division  No.  5]
 Abdul  Rashid,  Bekbebi
 Abdul  Wahid,  Shri  T.
 Achal  Singh,  Shri
 Achuthan,  Shui
 Akkamma  Devi,  Shrimati
 Alagesan,  Sbri
 Alvo,  Shri  A.  Ss.
 Alva,  Shri  Joachim
 Ancy,  Dr.  M.S.
 Arupachalem,  Shri
 Arad,  Shri  Bhagwat  Jha
 Bajej,  Shri  Kamalnayan
 Bal  Krishns,  Sipgh  Shri
 Bal  Krishnan,  Shri
 Barkateki,  Shrimati  Renuka
 Barupal,  Shri  ्,  L.
 Basappa,  Shri
 Baswant,  Shri
 Bhagat,  Shri  8.  ४.
 Bhakt  Darshan,  Shsi
 Bhanje  Deo,  Shri  L.  है
 Bhattecharyya,  Shri  C.  K.
 Bist,  Shri  J.  B.S.
 Boroosh,  Shri  P.  C.
 Beshm  Prakash,  Shri
 Brajeshwar  Presad,  Sbri
 Brij  Raj  Singh,  Shri
 Chanda,  Shrimeti  Jeytsne
 Chandak,  Shri
 Chendriki,  Shri
 Chaudhry,  Shri  Chandramani  La
 Chaudhuri,  Shrimati  Kamala
 Chaudhuri,  Shri  Sachindra
 Chavan,  Shri  D.  R.
 Chavan,  Shri  Y.  B.
 Chunj  Lal,  Shri
 Dafle,  Shri
 Dallit  Singh,  Shei
 Das,  Shri  B.  K.
 Das,  Shei  Sudhanaw
 Deo  Bhanj,  Shri  P  C.
 Desai,  Shri  Motarji
 Deshmukh,  Shri  B.D.
 Dey,  Shri  S.  ह
 Dhuleshwar  Meena,  Sbr
 Dighe,  Shri
 Dinesh  Singh,  Shri
 Dixit,  Shri  G.  N.
 Dorsi,  Shri  Kasinathe
 Dubey,  ShriR.G.
 Dwivedi,  Shri  M.  L.
 Ering.  Shri  D.
 Firodia,  Shri
 Gahmari,  Shri
 Gajrai  Singh  Rao,  Shri
 Ganga  Deyi,  Shrimati
 Gowdh,  Sbri
 Gupta,  Shri  Badshah
 Gupta,  Shri  Shiv  Charea

 Iqbal!  Singh,  Shei
 Jadhay,  Shri  Tutshides
 Jamir,  Shri  S.C.
 Jamunadevi,  Shrimeti
 Fens  Shri ha,  Shri  Yogendra
 Joshi,  Shri  A.  C.
 Kappen,  Shri
 Karuthiruman,  Shri
 Kedaria,  Shri  C.  M.
 Keishing,  Shri  Rishang
 Khan,  Shri  Shahnawaz
 Khanna,  Shri  Mehr  Chand
 Kishan  Veer,  Shri
 Koujalgi,  Shri  H.  ्,
 Kripa  Shenkar,  Shri
 Kurre!,  Shr]  B,  N.-°
 Labshmikenthammse,  Shrimati
 Lalit  Sen,  Shri
 Laskar,  Shri  N.  R.
 Lonikar,  Shri
 Mahadeva  Prased,  Dr.
 Mahtab,  Shri Mahishi,  Dr,  Serojini
 Maimoons  Sultan,  Shrimati
 Majithia,  Shei
 Malaichami,  Shri
 Malaviya,  Shri  K.  D.
 Maniyangadan,  Shri
 Mantri,  Shri  D.  D.
 Maguriya  Din,  Shri
 Matcharaju,  Shri
 Mathur,  Shri  Horlsh  Chandra
 Mathur,  Shri  Shiv  Charan
 Mehdi,  Shri  S.  A.
 Mehta,  Shri  J.  R.
 Melkote,  Dr.
 Mongi,  Shri  Gopal  Datt
 Menon,  Shri  Govind
 Mirza,  Shri  Baker  Ali
 Mishra,  Shri  Bibhut!
 Mishra,  Shri  M.  ्,
 Misra,  Shri  Bibudhendra
 Misra,  Shri  Shyam  Dhar
 Mohammad  Yusuf,  Shri
 Mohsin,  Shri
 More,  Shrik.  L.
 Mukane,  Shri
 Mukerjec,  Shrimati  Shards
 Munazni,  Shri  David
 Murthy,  Shri  B.S.
 Murti,  Shri  M.  S.
 Musafir,  Shri  G.  Ss.
 Muthiah,  Shri
 Naik,  Shri  Maheshwar
 Noir,  Shri  N.  Sreckantam
 Nanda,  Shri
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 Noskar,  Shri  P.  S.
 Nath  Pai,  Shri
 Nayar,  Dr.  Sushile
 Nesamony,  Shri
 Nigam,  Shrimsti  Savitri
 Nicanjar.  Lal,  Shri
 Palwel,  Shri
 Pande,  Shri  K.  N.
 Pandey,  Shri  R.  S.
 Pandey,  Shri  Vishwa  Nath
 Panna  Lal,  Shei
 Pant,  Shri  KK.  ¢,
 Paramasivan,  Shri
 Patel,  Shri  Chhotubhai
 Patel,  Shri  Mar.  Sith  P.
 Patel.  Shri  N.N.
 Patel,  Shri  Raieshwac
 Patil,  ShriD.  S.
 Patil,  Shri  M.  B.
 Patil,  ShriS.  K.
 Pattabhi  Raman,  Shri  C.  Re
 Probhaker  Shri,  Naval
 Pratap  Singh,  Shri
 Puri,  Shri  D.  p.
 Raghunath  Singh,  Shri
 Raghuremaiah,  Shri
 Rajdeo  Singh,  Shri
 Ram,  Shrit.
 Ram  Sewak,  Shri
 Ram  Subhag  Singh,  Dr.
 Rem  Swarup,  Shri
 Ramanathan  Chettiar,  Shri  R,
 Ramdhani  Das,  Shri
 Rameshckher  Praaad  Singh,  She
 Rananjai  Singh,  Shri
 Raniit  Singh,  Shri
 Rao,  Shri  Hanmanth
 Rao,  Shri  Jaganaths
 Rao,  Dr.  K.  L.
 Rao,  Shri  Krishnamoorthy
 Rao,  Shri  Muthyal
 Rao,  Shri  Rameshwer
 Rao,  Shri  Thirumala
 Rattan  Lal,  Shri
 Ray,  Shrimati  Renuke
 Reddi,  De.  B,  Gopala
 Reddiar,  Shri
 Reddy,  Shrik.  C.
 Reddy  Shri  Linga
 Reddy,  Shri  R.  Surendra
 Reddy,  Shrimati  Yashode
 Roy,  Shri  Bishwanath
 Sadhu  Ram,  Shri
 Sahu,  Shri  Rameshwar
 Smanta,  Shri  S.C.
 Smneni,  Shri
 Sanji  Rupji,  Shri
 Saraf,  Shri  Sham  Lat
 Shab,  Shri  Manabendra
 Shah,  Shrimati  Jayabem
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 Shankareiys,  Shri
 Sharma,  Shri  A.  ह
 Shirme,  Shri  K.  C
 Sheshi  Ranjan,  Shri
 Shestri,  Shri  Ramanand
 Shoo  Narein,  Shri
 Shtade,  Shri
 Shivanenjepps,  Shei
 Shree  Narayan  Das,  Shri
 Sbukls,  Shri  Vidya  Charen

 Shyam  Kumari  Devi,  Shrimeati
 Siddenanjappa,  Shri
 Siddiah,  Shri
 Sidhoshwar  Prasad,  Shri
 Sinha,  Shrimati  Ramadulari
 Sinha,  Shei  Satye  Nereyan

 Advares,  Shri
 Banerjee,  Shri  S.M.
 Bhee!,  Shei  P.H.
 Buta  Singh,  Shri
 Deo,  Shri  P.  K,
 Dwivedy,  Shri  Surendranath
 Bliss,  Shri  Mohammad
 Gupte,  Shri  Kashi  Ram
 Keachhavaiya,  Shri  Hukam  Chand
 Kamath,  Shri  Hari  Vishou
 Kar,  Shri  Prabhat
 Krishnapal  Singh,  Shei

 Shri  Nath  Pai  (Rajpur):
 should  be  one  No  here,

 Mr.  Speaker:  One  more  No,
 The  Deputy  Minister  in  the  Minis-

 try  of  Mines  and  Metals  (Shri  Syed
 Ahmad  Mehdi):  I  think  my  machine
 is  not  working  at  all.

 Shri  S.  M.  Banerjec:  What  is  not

 Srinivasan,  Dr.  P.
 Subbaraman,  Shri
 Subramaniam,  Shri  C.
 Subramanyam,  Shet  T.
 Sumat  Prasad,  Shri
 Sunder  Lai,  Shri
 Surendre  Pal  Singh,  Sbri
 Swamy,  Shri  M.  P.
 Tshir,  Shri  Mohammad

 NOES
 Lahri  Singh,  Shri
 Limaye,  Shel,  Madhu

 Varma,  Shri  Ravindra
 Veersbasepps,  Shri
 Verma,  Shri  Balgovind
 Vidyalankar,  Shri  A.  ब,
 Virbhadra  Singh,  Shri
 Wadiwsa,  Shri
 Weanik,  Shri  Belkrishna
 Yaday,  Shri  Ram  Harkh
 Yadava,  Shri  B.  P.

 Shaghank  Manjari,  Shoimati
 Shastri,  Shei  Prakash  Vir

 Masaoi,  Shri  MUR.  Singh,  Shri  A.P.
 Mate,  Shri  Singha,  Shri  ¥.N.
 Maurye,  Shri  Solanki,  Shri
 Mukerjee,  Shri  H.N.  Swaroy,  Shri  Sivamurthi
 Nair,  Shei  Vasudevan  Tan  Singh,  Shri
 Pandey,  Shri  Sarjoo
 Pottekkatt,  Shri
 Ram  Singh,  Shei
 Reddy,  Shri  Narasimhs
 Sen,  Dr.  Ranen

 There  badly  mauled  by  the

 Verma,  Shri  5.L.'
 Yadav,  Shri  Ram  Sewek
 Yajnik,  Shri
 Yashpel  Singh,  Shri

 The  High  Command  had  sent

 working,  his  ming  or  hand,  because
 every  machine  is  working?

 The  result  of  the
 225;  Noes  35.

 The  motion  was  adopted.

 Mr,  Speaker:
 Division  is:  Ayes:

 slough  of

 S.  K.  Patil  to  raise  the  faded
 jaded  Congress  of  Andhra  from  the

 despondency,  By
 handling  and  wise  generalship,
 was  able  to  resuscitate  its  dying  em-
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 Sisha,  Shrimati  Tarkeshweri  Thwery,  Shel  K.N.
 Siveppraghssean,  Shri  Ku.  Tiwary,  Shi  R.S.
 Sivasankerso,  Shri  Tuls  Rem,  Shri
 Snatek,  Nardeo  Tyagi,  Shri
 Solanki,  Shri  Upadbysya,  Shri  Shive  Dut:
 Sonavane,  Shei  Valvi,  Shri

 communists.
 Shri
 and

 deft
 he

 bers  and  the  communisls  were  laid
 prostrate  in  the  field

 I  mention  this  here  to  say  that
 Shri  S$,  प्  Patil,  as  the  cleveresi
 Congress  election
 pre-election  Budget  has  put  i

 campaigner,  in  his
 na

 33.26  hrs.
 (Mr.  Deputy-Speaker  in  the  Chair)
 RAILWAY  BUDGET  GENERAL

 DISCUSSION
 Mr,  Deputy-Speaker:  We  will  now

 take  up  the  Railway  Budget.
 Shri  Narasimha  ‘Reddy  (Rajam-

 pet):  Shri  S.  K.  Patil  is  very  well
 known  to  Andhra  as  a  leader  par  ex~
 cellence  in  election  campaigning.
 The  Congress  in  Andhra  was  once

 sauve  and  most  presentable  appear-
 ance.  In  spite  of  it,  since  he  is  part
 of  the  Congress  bureaucratic,  auto-
 cratic  and  plutocratic  administrative
 machinery,  he  could  not  resist  the
 eantagion  of  heaping  a  further  bur-
 den  on  the  people  by  raising  freight
 rate;  by  three  per  cent,  which  nat
 only  raise  the  present  spiralling  pric-
 es,  but  affect  the  consumer  badlly.

 At  the  same  time,  Shri  Patil  has
 decreaseg  the  rates  of  season  tickets
 in  all  the  towns  in  India,  and  by
 ‘one  stroke  attempted  to  ingratiate


